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Services of TeaclJers After 
Saperannuation 

-374 Shri D. C. Sharma: Will the 
~r of Educatiou be pleased to 
state: 

(a) whether University Grantll 
Commission has in~titt:ted a scheme 
to enable the Universities and Col-
leges to utilise tl:.e services of select-
ed teachers !lnd research worlrere 
.dter their superannuation; 

(b) the amount allocated for title 
purpose; and 

(C) the mode of selection"? 

The Minister of EdueaUon (Dr. 
K. L. Sbrimall): (a) Yes, Sir. 

(b) A sum of Rs. 2,43,000 has been 
.allocated for the purpose during the 
.current financial year. 

(e) The University Grants Commis-
Ilion selects the retired teacherslre-
.earch workers with the help ot a 
selection committee consisting of 
-eminent educationist6 Ilnd experts in 
different fteldll. 

8hri D. C. Sharma: How many 
teachers !have so far benefited from 
this scheme? 

Dr. K. L. ShrlmaIl: In the first 
selection, 24 persons were selected; 
in the second and third selectioIlll, 
"23 and 22 persom respectively. 'l1here 
have been three! sekctiom so far. 

Shri D. C. Sharma: Is it not a fact 
that the quantum of money given for 
this scheme which covers the whole 
of this country is very inadequate 
and, if so, what is the Government 
going to do to increase the quantum 
Qf support for this scheme? 

Dr. K. L. ShrlmaU: I admit that 
the amount allocated is small but we 

have made only a beginning and u 
the scheme progresses I feel S~ 
more tund!l will be made available. 
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Shri S. N. Chaturvedl: Are theft 
teachers eligible for continuing in 
service in the universities and col-
leges? A:re they retained after the) 
attain the age of superanuation? How 
is that difficulty surmounted? 

Dr K. L. Shrlmall: Teachers who 
have· retired from active service are 
either attached to SLme universitietl 
or educational institutions where 
they can continue t.heir research or 
do some writing. 

Shri Bhagwat lba Azad: Could we 
have any idea as to how far the 
amount allotted fen short of the re-
commendations that were received 
by the Government in this year or 
the last year from the di1!eren.t part. 
of the country? 

Dr. K. L. ShrImall: & I explained 
previously, this is jI. flew scheme. We 
have just made a beginning. In the 
last three selections, some teaobers 
were selected, as I explained earlier, 
because of certain background or 
some research work which they have 
done in the past and if there is any-
body who has Jone m~ritorious work 
I am sure that he wuuld not lbe de-
barred from selection on account of. 
lack of funds. Funds do not create 
difficulty even now. 

Homeless PersoDs In Delb1 

-377. Shri Mohan Swamp: Will the 
Minister of Home A1I'alnJ be pleased 
to state: 

(a) whether it is a tact that aecord-
ing to the decision Of Delhi AdvisOrY 
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Committee, a scheme for providinl 
accommodation to the homeless per-
lions of Delhi elsewhere ill 'being imple-
mentedj 

(b) if so, the details thereofj and 

(c) the number of homeless persons 
and their mean" of livelihood in Delhi 
city? 

The Minister Of State In the MiJdl-
try of Home Mairs (Shri Hajamavls): 
(a) No. 

(b) Does not arise. 

(c) A census of houseless. persona 
taken by the Superintendent of Censta 
Operations on the nights between 28th 
February and 3rd March 1961 showed 
that their number was 6,586. No in-
formation is avai1~ble about their 
means of livelihood. 

Shri Mollan Swarup: Is it a fact 
that a larger number of buildings 
belonging to certain individuals have 
been demolished by the squad and, if 
110, what is the number thereof? 

Shri HaJamavis: These buildings, 
as far as I know, were not occupied 
by the persons who may be called 
houseless persons. 

Mr. Speaker: He means to say that 
they had homes which were demo-
lished and so they have been made 
homeless. 

Shri Hajal'Jlans: No, Sir. 

Shrl Mohan Swarllp: A large num-
ber of buildings were demolished with 
the result that a large number of 
persons had been rendered homeless. 
That is the situation in Delhi nowa-
days. 

Shri Hajamavis: I do not agree 
with this at all. 

Shri Hem Barna: This came out in 
the newspapers with pictures of the 
people whose houses have been demo-
lished and who are praying for stop-
ping this kind of thing. 

Mr. Speaker: What the question 
implies is whether the census that hall 
been taken includes those people also 
who have recently been rendered 
homeless. 

Shri Hajamavis: The census WlIII 
taken between 20th February and 3rd 
March, 1961. It cannot be said that 
this question has any relevance to this 
figure. But I do not admit that a 
large number of people have become 
homeless as a result of demolition. 

Shrimati Savitri Nigam: May I 
know whether the Delhi Advisory 
Committee has suggested that keep-
Ing in view the extreme weather, 
these homeless people must be pr~ 
vided with some night shelters to 
.leep in! 

Shri Hajarnavis: The Delhi Advi-
.ory Committee has not taken any 
decision but there are private institu-
tions and also the Municipal Corpo-
ration who are making provision for 
providing night shelters to these 
housele&!l people. 
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Shri S. M. Banerjee: The hOll. 
Minister stated that the total number 
ia about 6,000. I want to know how 
many rain basera.s, night shelters, 
have been constructed during these 
years. What is the total number and 
what is the accommodation? 

Shri BaJarnavb: Six permanent 
night .heIters have been constructed 
by the Bharat Sewak Samaj to lerve 
1100 persons. There is one at Andha 
Moghul which provide. for 100 per-
lIOns. In all, 10 far, we have beeD 
able to provide for about a thousand 
perlons, taking into consideration the 
other accommodation: there were 
temporary arrangements made in four 
IIOcial education centres; one dharma-
Ala, one permanent eye hospital, and 
the Darbar Hall of the Town Hall 
The total number of persons for whom 
we have provided night shelten! • 
about 1,000. 
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Sbrl HajarnaTls: It is a suggestion 

for action. But I am quite sure that 
the powerful appeal made by the hoD. 
Member will not fall on deaf ears. 

Sbri K. C. Pant: May I know the 
rate of influx into Delhi, daily, and 
whether the Government propose to 
take any steps to restrict this rate of 
lnflux to tackle the problem of house-
lessness? 

Sbri BaJanaavJS: I do not think it 
will be possible for us to do so under 
the Constitution. 

8br1 K. C. Pant: What is the rate? 

Mr. Speaker: He says it ia not 
pouible. 
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Allowaaees to Families of Chinese 
Internees 

+ 
.3'78. J Shrl Barl Vishnu Kamatb: 

"\. Shrl Sham Lal Sard: 

Will the Minister of Bome AflainJ 
be pleased to state: 

(a) whether Government have de-
cided to pay allowances to the famil-
ies and lor dependants of Chinese in-
ternees in India; and 

(b) if 80. the quantum thereof? 

The Mlnlster of State In the ~ 
try Of Home Mairs (Shri BaJarnam) 
(a) and (b). Families of internees, 
entirely dependent upon them, who. 
have no means for maintenance, are 




